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Flood prone areas ia tlie State of Bihar

637. SHRI PARMESHWAR KUMAR
AGARWALLA: WiH the Minister of
WATER RESOURCES be pleased to state:

(a) which are the flood prone areas in
the State of Bihar.

(b) out of these areas, which areas
suffered from floods during the last three
years;

(c) the estimates of damage done due to
floods submitted by Bihar Government luring
the last three years;

(d) the amount of aid provided by the
Central Government against those estimates
during the last three years, and

(e) the reasons of ihe differences, if
anjy” between the estimates submitted by the
Bihar Government and the Centra) assistance
provided for the same?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
AND IN THE MINISTRY OF WATER
RESOURCES (SHRI P. K. THUNGON): (a)
and (b) Rashtriya Baih Ayog lias assessed an
area of 42.6 lakh hectare a, flood prone in the
State of Bihar. On an average an area of
about 14.45 lakh hectare gets affected
aiuiually. During the last three years 14
districts were mainly affected due to flood,
viz., Darbhanga, Gopalganj, Khagaria,
Bhagalpur, = Madhubani, = MuzafEarpur,
Madhepura, Patna, Saharsha, Supaul,
Sitamarhi, Samastipur, West Chaparan and
Katihar,

(¢) to (e) Government of Bihar has
reported damage to crops, houses and public
utilities to the extent of Rs. 20.14 crores, Rs.
22.14 lakhs and Rs. 306.41 crores during
1991-92, 1992-93 and 1993-94 respectively.
Under the existing scheme of financing relief
expenditure, tha  State = Government
undertakes relief

and rehabilitation measures in the wake of
natural calamities including floods using the
corpus of the calamity Relief Fund (CRF).
Bihar has an annual CRF of Rs. 35.00 crores
consisting of Central share of Rs. 26.25 crore
and State share of Rs. 8.75 crore. The Central
share of CRF has been released to the Staie
Government during the last 3 years for under-
taking relief and rehabiltation measures in
wako of natural calamities.
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